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C.P. No. 149/ALD/2017

Shri Anil Kumar, PCS for the petitioner. Shri Krishna Dev Vyas,
C.G.S.C. for the ROC, Kanpur. He files a report of the ROC,

A copy thereof is provided to the PCS representing fhe
petitioner. He is at liberty to file rejoinder, if any.

The matter is fixed for the argument.

The matter be listed on 12 January, 2017.
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